231

SHYAM LAL YADAV): Madam, 1 lay
on the Table a copy each (in English and
Hindi) of the following papersi—

Papers Laid

. (i) Annual Report of the National
Central for Management of Agricultu-
ral Extension, Hyderabad, for the year
year 1987-88.

(ii) Annual Accounts of the National
Centre for Management of Agricultu-
ral Extension, Hyderabad, for the year
1987-88 and the Audit Report thercon.

(iii} Review by Government c¢n the
R lkmn of the Management.

cterpent eiving reasons for thf:
faving the popars igentioned ¢
(i) above,
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1. A copy each tin
Hindi of the followianr papers, under
sub-sectinn (1) of <ection 619A of the
Ceompanies  Act, 1956:——

Faglish and

(1) Twenty-first
and Accounts of the
par Limite? O

Annual  Report
Hirdastan Cop-
dentt, for the vear
9" 7.8, teuether wiih the Auditors’
Renort  op the Accounis and the
commen'y of Comntroller Aundi-

lay CGeneral

and

of India thereon.

(i1} Review by Covernment on the
working of the Company,

H. Statement (in English :nd Hindi)
‘he delav in laying
mentioned at (D (i)

aiviny reasons  for
ihe papers

above.

[Placed in Library. See No. LT-7801/
89 for T and 11.]
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Colg Storage (Amendment) Order, 1968

SHR] SHYAM LAL YADAV: Madam,
on behalf of Shri Janardhan Poojan [
also lay on the Table under sub-section
(6) of section 3 of the Essentia]l Com-
modities Act, 1955, a copy (in Englith
and Hindi) of the Ministry of Agricultute
(Department of  Rural  Development)
Notification S.0. No. 3506, dated the 26th
November, 1988 publishing the Cold
Storage  (Amendment)  Order. 1988.
[Placed in belary See No. LET-7804/
?9] )

I. Report ang Accounts (1987-88) ..¢of
the State Farms Corporatijon of India
ILmh:r.d ew Delhi ang related papets,

', fepest(for the period from 1st April,
w‘: o 1 Ot 1987 o°  fhe
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saecton 7y of cuction A194 of the
Comparies  Act, 1956:—- ’
‘i Ninceenth  Annaat Rerort and
Yowunts of the State Forme Corpo-
sation of Tndia Limited, New Delhi,
“op the vear “)."%7-88. tocether \\{iﬂi
the Auditors” Report on the Accounts
ind the commueny of the Comptrol-
ter and  Auditor  Ceneral of India

‘hereon.

(ii) Review by Government on
the workine of the Cerporation,

{2) Statement (in
Titadiy giving reusons

Fnelish and
for the delay in

teine the papers mentioned ot (1)
above,
I'Placed in  Library. §v¢ No. LT-

73649 for 1 and 11.]

i1 A copy each (in Enclish
of the following papers:-——

and Hindi)

(iy Annual Report of the National
Drairy Developmen: Board.  Anand,
for the period from 1s: April, 1587
to 11th October, 1987 together with
the Auditor’s Report on the Accounss,



